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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

PRINCIPAL BENCH

NEW DELHI

WEST BLOCK NO. 2, R. K.PURAM, NEW DELHI - 110066

Excise Division Bench Matters

Causelist

Dated :29-01-2024

Day:

Monday

Time : 10:30 AM

HON'BLE MR. S. K. MOHANTY,MEMBER ( JUDICIAL )
HON'BLE MR. P. V. SUBBA RAO,MEMBER ( TECHNICAL )

APPELLANT

1

10

E/52966/2016

E/52967/2016

E/52968/2016

E/50576/2019

E/52129/2019

E/50201/2020

E/MISC/50550
/2021

E/51763/2021

E/MISC/50551
/2021

E/51767/2021

E/51796/2021

E/MISC/50569
/2021

E/51809/2021

SHRI KRISHNA
JOSHI

BHERU TOBACCO
COMPANY

SHRI KAMAL
KISHORE
AGARWAL

UNIWORTH LTD

INDIA GLYCOLS
LIMITED

AMBESH
BALUAPURI

SHEONARAYAN

VERMA ALIAS SAM

VERMA

RAVIKALE

ANIL TYAGI

MAHESH VERMA

RESPONDENT

COMMISSIONER OF CENTRAL Om. P. Agarwal & co./DR\

EXCISE-JODHPUR

COMMISSIONER OF CENTRAL

EXCISE -JODHPUR

COMMISSIONER OF CENTRAL

EXCISE-JODHPUR

Commissioner of Central Excise
and Service Tax,RAIPUR

COMMISSIONER OF CENTRAL

GOODS AND SERVICE TAX,
CUSTOMS AND CENTRAL
EXCISE ,DEHRADUN

COMMISSIONER, CGST,
CENTRAL EXCISE &
CUSTOMS -BHOPAL

PRINCIPAL COMMISSIONER,
CGST & CENTRAL EXCISE-
BHOPAL

PRINCIPAL
COMMISSIONER,CGST,
CENTRAL EXCISE -BHOPAL

COMMISSIONER, CGST,
CENTRAL EXCISE &
CUSTOMS -BHOPAL

PRINCIPAL COMMISSIONER,
CGST & CENTRAL EXCISE -
BHOPAL

REPRESENTATIVE

caopagrwal@gmail.com
Om. P. Agarwal & co./DR

caopagrwal@gmail.com

Om. P. Agarwal & co./DR
caopagrwal@gmail.com

/

RUPESH KUMAR,
ADVOCATE/DR
rupeshkumar.office@gmail.com

S. C. Kamra & Co./DR
sckamra@kamraandco.com

JITIN SINGHAL ADV./DR\
jitin.singhal@sagelawfirm.in

JITIN SINGHAL ADV./DR
jitin.singhal@sagelawfirm.in

JITIN SINGHAL ADV./DR
jitin.singhal@sagelawfirm.in

Bipin Garg,Adv/DR
bipingarg@bavm.legal

JITIN SINGHAL ADV./DR
jitin.singhal@sagelawfirm.in

REMARKS



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI
WEST BLOCK NO. 2, R. K.PURAM, NEW DELHI - 110066

Excise Division Bench Matters
Causelist

TOKAI RUBBER COMMISSIONER, CGST, B.L.YADAV,

11 E/50798/2020 AUTO PARTS INDIA CONSULTANT/DR
PVT LTD CENTRAL EXCISE-ALWAR blyadav@gmail.com
VARUN KHANDELWAL CA.
12 E/50691/2021 AMIT KUMAR ggg?é%lg CI;\ISE%{_ } SEEITDEQL C/O KHANDELWAL VARUN
AND ASSO/DR
PRABHAT ZARDA  ADDITIONAL DIRECTOR LAKSHMIKUMARAN &
13 E/51509/2022 FACTORY (INDIA) GENERAL (ADJUDICATION), SRIDHARAN, ADV.-Delhi/DR
PVT LTD DGGSTI-NEW DELHI court.del@lakshmisri.com
ADDITIONAL DIRECTOR
14 E/51510/2022 CHHAYA DEVI GENERAL (ADJUDICATION), IP/DR
DGGSTI-NEW DELHI >
ADDITIONAL DIRECTOR
15 E/51511/2022 ANIL KUMAR GENERAL (ADJUDICATION), IP/DR
DGGSTI-NEW DELHI
ADDITIONAL DIRECTOR LAKSHMIKUMARAN &
16 E/51512/2022 AMIT KUMAR GENERAL (ADJUDICATION), SRIDHARAN, ADV.-Delhi/DR
DGGSTI-NEW DELHI court.del@lakshmisri.com
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